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T fafde aar yrfderr

g
7% faeelt, 3 weady, 2026

BI.E 6(1)/95- ATAAT.— FuiT TTrerERor, ey fAfers Jar wrtesreor Haw, 1995 & = 10,
Igan = fafds #ar afmfa =9, 2000 F 7=+ 3 7 3gaw == Bfas aar afafa &,
1996 =+ fafaaa 4 F =ry ufsa fatess dar urfesreor sifarfRam, 1987 (1987 =1 39) it &m=T 3 o1, g
TE QTIRAT T AT 3 g0 TId o TSI § THRTIAT hea T TR T SATSg=aT §ear 855 faitena
26.12.2023 #FT F9 #=AT 6 ¥ 10 TF Ieditad Igay =ararard f&afde Far afufa & aeeat & arfag s

6. AT frgmi == - qaeT
Fig srfdrawT, Tatyg =TT

7. ofT TThaT FHTT T - qae
Fig srfdrawT, Tatyg =TT

8. Srafa =T, qrgar - R
Fivg srfdrawT, Tatyg =TT
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9. T I AT - qaey
Fivg srfera<hT, Tatg =TT
10. i foe fog - qTeT

10.

Fivg srfera<hT, Tatg =TT

TSt qTIS Y, 9aeT ai=d- T9TT
[FAsTTa-111/4/314T./655/2025-26]

NATIONAL LEGAL SERVICES AUTHORITY

NOTIFICATION

New Delhi, 3rd February, 2026

F. No. 6(1)/95-NALSA.— In exercise of the powers conferred by Section 3A of the Legal Services
Authorities Act, 1987 (39 of 1987) read with Rule 10 of the National Legal Services Authority Rules, 1995
and Rule 3 of the Supreme Court Legal Services Committee Rules, 2000, and Regulation 4 of the Supreme
Court Legal Services Committee Regulations, 1996, the Central Authority hereby nominates the members
of Supreme Court Legal Services Committee mentioned at Serial Numbers 6 to 10 of the Notification
published in the Gazette of India vide No. 855 dated 26.12.2023:-

Mr. Siddhartha Dave
Senior Advocate
Supreme Court of India

Mr. Rakesh Kumar Khanna
Senior Advocate
Supreme Court of India

Ms. V. Mohana
Senior Advocate
Supreme Court of India

Mr. Gagan Gupta
Senior Advocate
Supreme Court of India

Ms. Liz Methew
Senior Advocate
Supreme Court of India

Member

Member

Member

Member

Member

SANJIV PANDEY, Member Secy., In-charge
[ADVT.-111/4/Exty./655/2025-26]
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